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THE VICE-CHAIRMAN (SHRI 
U. K. LAKSHMANA GOWDA): You 
can continue your speech the next 
day allotted for Resolutions. 

5 P.M. 
MESSAGE FROM THE LOK SABHA 

The Multi-State Cooperative Societies 
Bill,  1977 

SECRETARY-GENERAL; Sir, I 
have to report to the House the 
following message received from the 
Lok Sabha signed by the Secretary of 
the Lok Sabha: 

"I am directed to inform Rajya 
Sabha that Lok Sabha, at its sitting 
held on the 21st July, 1978, has 
adopted the following Motion ex- 
tending the time for presentation of 
the report of the Joint Committee 
of the Houses on the Multi-State 
Co-operative Societies Bill, 1977. 

MOTION 
That this House do extend up to 

the last day of the next session the 
time for presentation of the report 
of the Joint Committee on the Bill 
to consolidate and amend the law 
relating to co-operative societies 
with objects not confined to one 
State and serving the interest of 
members in more than one State." 
THE VICE-CHAIRMAN (SHRI 

U. K. LAKSHMANA GOWDA); The 
House stands adjourned till 11 A.M. 
on Monday, the 24th July, 1978. 

The House then adjourned 
at two minutes past five of 
the clock till eleven of the 
clock on Monday, the 24th 
July, 1978. 
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